47 Written Answers

Information Ministers’ Conference
held on the 25th May, 1988 at New
Delhi; and

(b) the reaction of the Government
thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF INFORMATION AND
BROADCASTING (SHRI H, K L.
BHAGAT): (8) and (b) The sugges-
tions received from States and Union
Territories were incorporated in the
Agenda ol the Conlerence theld on
"25th May, 1988. The recommendations
made by the Conference are at An-
nexure (See Appendix CXLVI, An-
nexure No. 51). The implementalion
of these recommendationg is a conti-
'nuing process.

" Setting up of Film Centre in West
Bengal

1241, SHRI MOHAMMED AMIN:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to.
state:

(a) whether Government propose
to set up a Film Centre in West Ben-
gal with the help of Nationa] Film De-
velopment Corporation;

(b) if so, the details thereof; and

{c) if not. the reasqns therefor?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF <INFORMATION AND
BROADCASTING (SHRT H, K. L.
BHAGAT): (a) to (c) The-National
Film Development (orporation has
already set up a film centre at Behala,
Caleutta with the latest sophisticated
film eguipments for post-production
facilities like dubbing, recording and
editing etc. It also provides 16 mm.
cameras and recorders for location
shooting for the benefit of Producers
in Eastern Region. In addition, West
Bengal Government has also set up
a film processing laboratory at Salt
Lake, Calcutta.
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Construction of buildings by Delhi
Police at Kapurthala plot

1242. SHR THOMAS KUTHIRAVAT-
TAM: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether the Ministry has got any

representation from the Chief Minister of
Kerala regaiding the conptruction of build-
ings by Delhi Police at “Kapurthala Plot”
in Delhi city which belongs to the Gov-
etnment of Kerala;

(b) what action has been taken there-
on; and

(c) by when this land will be returned
to Kerala Government and details there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) to
(¢) Letters from Chief Minister of Kerala
1egarding Kapurthala Plot have been re-
ceived. The total area of the plot is
6.05 acres, out of which an area of 2.164
acres has already been handed over to
Govt. of Kerala. The remaining arey
measuring 3.886 acres is under occupa-
tion of Delhi Security Police. This "and

will become available for handing over -

to Govt. of Kerala after the
Police have been provided
accommodation,

Security
alternative
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